INVITATION FOR

FORM G
EXPRESSION OF INTEREST FOR

LAXMI OIL AND VANASPATI PRIVATE LIMITED OPERATING IN THE VANASPATI
OIL MANUFACTURING AT DISTRICT KANPUR, UTTAR PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor Laxmi Oil and Vanaspati Private
along with PAN & CIN/LLP No. | Limited

(CIN - U15141UP2003PTC027424)
(PAN-AAACL8942K)

2. | Address of the registered office 704, Khan Chamber 7th Floor, 14/113, Civil Lines,
Kanpur, Uttar Pradesh, India, 208002

3. | URL of website NA

4. | Details of place where majority of | [ndustrial Land at Khata no. 63, Gahta no. 97 Khan
fixed assets are located Chandrapur near Umaran Dhaba, Rania Akbarpur,

Kanpur, Uttar Pradesh, 209101.

Plot bearing No. 117/1/293, Naveen Nagar, Kanpur,
Uttar Pradesh Constructed over freehold plot no. 246,
Block L, UP.

5. | Installed  capacity  of main [NA
products/services

6. | Quantity and value of main | No business activity since 2018
products/services sold in last
financial year

7. | Number of employees/workmen | NA

8. | Further details including last Please write email to laxmi.oil@truproinsolvency.com to
available financial statements seek further details about the Corporate Debtor.
(with schedules) of two years, lists
of creditors are available at URL:

9. | Eligibility for resolution Please write email to laxmi.oil@truproinsolvency.com to
applicants under section 25(2)(h) | seek information regarding eligibility for resolution
of the Code is available at URL: | applicants under section 25(2)(h) of the Code.

10. | Last date for receipt of 10-04-2026
expression of interest

11. | Date of issue of the provisional | 20-04-2026
list of prospective resolution
applicants

12. | Last date for submission of 25-04-2026
objections to provisional list

13. | Date of issue of final list of 05-05-2026
prospective resolution applicants

14. | Date of issue of Information 10-05-2026
memorandum, evaluation matrix
and request for resolution
plans  to prospective resolution
applicants

15. | Last date for submission of 10-06-2026

resolution plans



http://www.shyamindofab.com/%23/home
mailto:shyam.indo@truproinsolvency.com
mailto:shyam.indo@truproinsolvency.com

16. | Process email id to submit laxmi.oil@truproinsolvency.com
Expression of Interest
17. | Details of the corporate debtor’s | NA

registration status as MSME

Sd/-

Rohit Sehgal

Resolution Professional

Regd. no.: IBBI/IPA-001/1P-P00528/2017-18 /10953

Regd. Add: A-604, Sujjan Vihar, Sector - 43, Gurgaon, 122008
For Laxmi Oil & Vanaspati Private Limited

(Date:20-03-2026; Place: Gurgaon)


mailto:shyam.indo@truproinsolvency.com
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SHIVALIK SMALL FINANGCE BANK LTD.

Repisterad Office ; 501, Salcon Aurum, Jasola District Cendre, New Delki - 110025
CIN : UpSa0aDLA020PLC J6602T

AUCTION NOTICE

The following borrowers of Shivali Small Finance Bank Ltd. are hereby informed that
Gold Loan/s availed by tham from the Bank hava not been adjustad by them despite
varous demands and notices including indvidual notices issued by the Bank, Al
borrowers are hereby informed that it has been decided 1o auclion the Gold omaments
kept as security with the Bank and zccordingly has been fixed al 11:00 am in the branch
premises from where the loan was avatied. All, including the borrowers, account holders
and pubic at karge can parficpate in this auction on a3 per the ferms and condibions of
aucton.

Auclion date s 30-03-2026 & 11:00 am

5. NO Branch Account No. Actt Holder name
1 VIEAS NAGAR 102446511601 HARI SHANKER

2 ALAMBAGH 102342511640 SITLU

3 VIKAS NAGAR 12446511604 SHIVAKANT TRIPATHE
i VIKAS NAGAR 102446511668 HEMANT K SHARMA
a ALAMBAGH i 102342511661 GAURAY AGARWAL

JAMMU AND KASHMIR BANK

Cluster Office, Ameen Complex, Akbari Gate, Lucknow-03
Email:-cluluck@jkbmail.com

ﬂ'd&ﬁ Bank
POSSESSION NOTICE

Hotice under Section 13 (4) of the SARFAES] ACT, 2002 read with
Rule 8 (1) of the Security (Enforcement) Interest Rules, 2002

1. Whereas the Authorized Officer of the Jammu & Kashmir Bank Limited under
the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest (SARFAESI) Act, 2002 and in exercise of powers conferred
under section 13{12) of the said Act read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued Demand Motice dated 04-10-2025 thereby
calling upon the Borrower M/s Maha Sattar Khan IVo Mohammad Sattar Khan Unit
Address: 429/29, Muazzam Nagar, Chowk Lucknow, U.P 226003

2. Mohammad Sattar Khan 5/0 Nabi Alam Khan Rf'o 429/29/1 Muazzam Nagar Chowk
Lucknow U.P- 226003

3. Mohammad Saod Sattar Khan 5/o0 Mohammad Sattar Khan Rfo 420/29/1 Muazzam
Wagar Chowk Lucknow U.P 226003

o repay an amount of Rs 23,14,372.93 Pénupaes Twenty Three Lacs Fourteen

Thousand Three Hundred Seventy Two and Paisa Ninety Three only) being the

halance outstanding as on 30-09-2025 in the account of the Borrower, within 60 days

f|r1||:|rn the date of the said notice together with the future intérest and other charges
thereon

The said borrower having failed to repay the said amounl, notice i hereby given 1o

the said borrawer in particular and the public in genergl that the sndersigned being

Authorized Micer of the J&K Bank L1d. has taken possession of the mortgage p‘mperl%

described herein below, in exercise of the powers conferred on me under section 13 (4

of the sald Act read with Rule 8 of the said Rules, on this the 13th day of month March

of the year 2026,

The said borrower in particular and public in general are hereby cautioned against

dedling with the said proparty in any manner whatsoaver and any dealing with the said

property will be subject to charge of the JAK Bank Limited for the amounl i agoregatin

FRIDAY, MARCH 20, 2026

<

earc

« > Encore Asset Reconstruction Company
Private Limited (Encore Arc)

aTH FLOOR, PLOT NO. 137, SECTOR 44, GURUGRAM — 122 002, HARYANA

without any prior nofice.

The Bank reserves the mght to delete any account from the auction or cancel the auction

Authorised Offices, Shivalik Small Finance Bank Ltd.

T

lo Rs 23,91,229.93 (Rupees Twenty Three Lacs Ninety
Nine and Paisa Ninety Three only) together with future interest thereon from
07,02 2026 and other charges incurred or 1o be mcwred.,

The borrowers attention is invited to provisions of Sub-section [8) of section 13 of the
ACL inrespect of the time available, 10 redeem the secured azseis.

One Thousand Two Hundred |

DESCRIPTION OF THE IMMOVABLE PROPERTY

Equitable Mor

of Flat No. F-1 Block No. 02 Hina Bazar Measuri
building Mo, 232/128 situated al Gole Darwaza Chowk Lucknow-226003 1.

Date: 13.03.2026
PMace : Lucknow

490 Sq Ft.in

Sd/-, Authorised Officer
Ashok Kumar

Lucknow-226010

Interest (Enforcement) Rules, 20032

i = ’Em orgte Office: 1ICICT Home Finonce Company Limited 1C1C] HFC Toseer,
@ 1cICI Home Finance | in heri - Kurla Road, Andheri (East), Mumbai - 400058, India

Branch Office : 302, 303, 304, 3rd Floor, Eldeco Corporate Chomber Il TC 58Y, Vibhuti Khond, Gomtinagor,

Motice for sale of immovable ossets through Private Treaty

Lole Motice for Sale of Immovoble Assets through Prvote Treaty under the Securitisation aond Recanstruction of
Financial Assets and Enforcement of Security Interest Act. 2002 repd with Rule 8(8] ri’w Rule 9 (1) of the Security

ICICl Home Fimonce Company Limited (ICICI HFL) conducted several e-Auctions for the sale of the mortgoged
property mentioned below, however, oll such e-Auctions failed. Mow, on interested buyer hos opproached ICICI HFC
with on offer to purchase the soid property for an amount of Rs. 30,00,000/-. Matice is hereby given to the public in
general and in particufor to the Borrower{s) and Guarantor{s) thot the below-described immovable property
mortgogedichorged tothe Secured Creditor, the Possession of which has been taken by the Authorized Officer of ICIC]

"l,\

The online ouction wiil be conducted on website {URL Link- https:YBidDealin) of our ouction ogency ValueTrust
Capital Services Private Limited. The Prospective Bidder({s) must submit the Earnest Money Deposit [EMD) RTGSY
Cemand Droft (DD (Refer Column E) ot ICICI Home Finance Company Limited, Bronch Office Address Mentioned on
top of the articleon or before April 04, 2026 before 04:00 PM. The Prospective Bidder(s) must also submit o signed
copy of the Registration Form & Bid Terms and Conditions form ot 1CICI Home Finance Company Limited, Branch
Oifice Address mentioned on top of the articleon or before Apnl 04, 2026 before 05:00 PM. Eornest Money Deposit
Demond Draft (D) should be from o Motionalized/Scheduled Bonk in favor of "ICICI Home Finonce Compony Ltd.-
Auction”poyoble at the bronch office oddress mentioned on top of the orticle.
The general public is requested to submit their Bids higher than the amount being offered by the interested buyer
mentioned above. It 15 hereby informed that in cose no bids higher thon the omount being offered by the
aforementioned interested buyer is received by ICICI HFC, the mortgoged property shall be sold to the soid interestad
buyer as per Rule 8(2) riw Rule 9 {1} of the Security Interest (Enforcement) Rules, 2002,
For any further clorifications with regards to inspection, terms and conditions of the sale or submission of bids, kindly
contoct ICICI Home Finonce Company Limited on 9920807 300,

PUBLIC MOTICE

FORM NO. INC- 26
|Pursisnt o Rule 30of tha Companies
[Ircorparaion] Rides, 24d]
Before the Central Government
Ragional Directors
Ministry of Corporate Affairs,
Hariharm Reglom,
B-2 Wing, ¥nd Floar, Pt, Desndayal Antyodays
Blvawan/Paryavaran Bhawan,
GO0 Comphex, Now Dalhi - 110003
I ihe rraltes of the Companies Act, 2013,
Section 13(4) of Companies Act, 2811 and

Home Finonce Company Ltd., will be sold on “As is where is", "As is whot is", and “Whotever there is", by waoy of Private Clause (a) of Rule 3M6] of the Companies
Treoty as per the brief porticulars given hereunder, (incorporation) Rules, 2014
| Mame of Barrower(s) Details of the &mount | Reserve | Date and | Dote'& |One Day| Sorfoes . AND
3;; Co Enrrm'u'ers."l ! Secured aosset(s) Out- L‘“’L Time of | Time of E!Efﬂ:‘&y Stage o -ﬂemat:h::Rcf Mis. ﬂgnﬂ VOYAGER
| Guordntors' Legol Hers. with Known standing Eh'ﬂ:'m'?-f Prope Auction | Auction : TYATE LIMITED -
| Loan Account No, encumbrances, if any Deposit |Inspection Date S;“'Eﬁéﬂzﬂf‘;::?;ﬁcﬁ”ﬁ;
(&) (E} (Ch {]] iE) {F} (G) (H) {1 mw.?_ PURI, NAND GRAM ASHRAM MEERUT
1. |Mishant Kumar House Constructed on Plot Rs. Rs. March April April Fhysicod ROAD, GHAZIABAD, UTTAR PRADESH -
|Saxena [Borrower} Me. 12, Part of Khasra Mo, | 40.65, | 30,00, | 30, 2026 | 06, 2026 |04, 2026 |Possession 200% Applicant
Archona Soxena (Co- | 233, Situated At Rosoalpur| 175~ 000/~ | 11:00 AM |02:00 PM| before Notioa &= heraby gven 1o the Gm‘e‘;—;{“mlc that
Barrower) Keisoth Frogano- Mehona March A, To To 104:00 PM the C-mn:a:mg.-pmpu:rsas to make &0 appicatan io
Lesaary Mo, Tehzil- Bokshi Ko Tolob, |16, 2026) 3,00, | 03:00 PM |03:00 PM fh Cemiral Govemment undar Saction 13 df e
ILHLUCO0001506986 | Dist. Lucknow. aoa~ Companies Act, 213 seakng confirmatian of

alleratom of the Memoeandum of Associpfion af
the Campary in berms of (ha Spacial Resolufian
nidssd & e Exlrmordinary Genecal Mestng held
an Bt Fetnuary, 2026, 1o enabde e Company i
snange #s Reglatered Offce fram the State of
Utiar Fradesh 1o the “Hationat Capital Territary
of Defhi.

iy paraon whasa inlereal s AKely 1o ba affected
by e proposed changa of the Regisbared Offica
of the Company may delver eithar an the MCA-21
portal (ewwomcagovinl by filng an imvaslor
complaint form or Gause to be delvened or send by
regisiered pest histher abjeclions supparted by an
atficiadl slating (he nataré of hishes mganss] and
groieds ol ppoositan o = Regionsl Direclor,
Monbermn Reglon, B-2 Wing, Ind Fhoos, PL

ENCOREARC/RES/IDFCIAAPLIZE26/0301

(WITHOUT PREJUDICE)

16.03.2026

Mis Adwings Advertisers Private
Limited {Borrower)

C-106, Karnla Mehru Nagar, Khurram
Magar, Lucknow, Litlar Pradesh-226022
Also Al: Property being Housa No
529CI24TCC Construgted on Parl of Pl
Na. C-106, being part of Khasra Mo, 44,
Situated at Khurram Nagar, Ward
Shankarpurwa, Lucknow-226022

Mr. Amit Agarwal
(Co-BorroweriGuarantor)

C-108, Kamla Nehru Nagar, Khurram
Magar, Lucknow, Ltlar Pradesh-226022
Also Al: Propedy being House No
628C/247CC Construcied on Part of Plol
Mo, C-106, being part of Khasra No, 44,
Sitvated at Khurram Nagar, Yard
Shankarpurwa, Lucknow-226022

Lucknow-226022

Mre. Shivani Agarwal (Co-Borrower/Gurantor)

C-108, Kamla Nehru Magar, KhurrarMagar, Lucknow, Littar Pradesh-226022

Also At: Property baing House No, 520C124TCC Constructed on Part of Plot Mo. C-108,
being part of Khasra No. 44, Situated at Khurram Nagar, Ward Shankarpurwa,

Dar SaMadam,

Sub: Motice for Sale of Secured Asset of M's Adwings Advertisers Private Limited
{"Borrower”) under Rule 8 (B) of the Security Interest (Enforcement) Rules, 2002
[“Rules") read with Section 13(8) of the SARFAESI Act, 2002, possession of which
has been taken over under Section 13[4} ofthe Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (“SARFAESI Act")

read with Rulas

A3 you are aware that pursuant to the provisions of the SARFAES] A, Encore Asset
Raconstruction Company Py, Lid, (“"Encore ARC") has acquired the financial assistancs
aranted to the Borrower by the IDEC Bank ["IDFC’) along wilh all underlying securifies vide

Assignment Agresment dated 24.09. 2025,

Prior to the acquisstion of inancial assistance by Encore ARC, the IDFC issued a nofice
uneder Section 13(2) of ihe SARFAESTACt on 19.04 2021 advising you to pay the dues as
mantsaned therein, As you have faied & neglected lo pay the dues within G0 days from the
dale of receipt of the said notice issued under Seclion 13(2) of the SARFAES] Act, the
Authorised Officer of the IDFC took over the symbolic possession of the immavabs
Securad Assat on 20.01.2022. That, pursuantta the aforesaid assignment, the possession
ofthe Becured Assetlies with the Authonised Officer of Encore ARC.

Piease treat this as 30 days’ notice under Rule B(6) of the Rules. Upon expiry of the nofice
penod of 30 days’, the Authorised Officer of Encore ARC shall {ake steps for selling the
Serured Asset as more parficularly mentioned herginbefow by way of public e-
auchon/private treaty of any other modes provided undar tha Rulas.

Description of Secured Asset,

Adithal Piece and Parcel of Proparty being House No. 528024700 Constructed on Parl of
Piot Mo, =106, Admessuring 166.587 3q. Mirz., only being parl of Khasra No. 44, Sfuated
al Khurram Magar, Ward Shankarpurwa, Lucknow, Uttar Pradesh, Owned By : s

Ehivani Agarwa

In case of sale by way of public e-auction, the detaded terms and condiions of the sale
ncluding reserve price, sameast maney depaosit etc. will also be uploaded on Encara ARC's
wabsie i.e. hips:iwww.encorearc.com and https:isarfaesi.auctiontiger. net/EPROC/
as per Rule B (T) of Rules. simultaneoushy with the publication of public e-Auction sale

nofice inthe Form given in Appendix-1v A,

The BorroweriMortgagor Guarantor's attention is invited to provisions of sub-secton (8) of
seclion 13 of the SARFAESI Act, in respact of lime available o redeam the Seclred Assal
by repaying the entire dues of Bs. 63, 29.016- {Rupees Eighty-Thrae Lakhs Twenby-MNine
Thousand and Eightsen Only) as on 06.03.2026, from 07 032026 together with future

interest, charges & costs thereon.

A final opportunity is being given fo Bormowes/Modgagor(s) Guarantons) to redesm he
Securad Asset aceordingly, failing which, Encara ARC in s capacity as Trustee of EARC-
ECT-001-TRUST shall proceed with the sale of the aforesaid Secured Asset as per the

Rules

Yours faithfully, Mr. Sachin Kumar [Authorised Officer)

For Encore Asset Reconstruction Company Private Limited
{Acting In its capacity as the trustee of EARC-EQOT-001-TRUST

"IMPORTANT"

o Utkarsh Small Finance Bank

Aapki Ummood Ka Khaaia
& Scheduled Commercial Bank]
Registered Office: Utkarsh Tower, NH - 31 (Airport Road), Sehmalpur, Kazi Sarai, Harhua, Varanasi, UP-221 105.

PUBLIC NOTICE

Gold Ornaments pledged in the bank at its Allahabad (Prayagraj), Lucknow and
Mirzapur (Uttar Pradesh) Branches under the following gold loan accounts which are
overdue and the ornaments were not redeemed by the borrowers despite our multiple
notices will be auctioned on Monday 30/03/2026 at the branch premises of the Utkarsh
Small Finance Bank.

Sr.| Account | Client |[[oanDate |LoanAmount| Gross EMD
No.| Number | Name weight
(In gms)
1135279000 | Aryan [19-3-2025 |3 2,34,000.00{ 55.46 | 11,700.00
0006046 | Mishra

Address: Utkarsh Small Finance Bank Ltd. , House no 4/2A, Ground Floor, Sardar Patel
Marg, Civil Lines, PO-Allahabad (Prayagraj), District - Allahabad. Uttar Pradesh. Pin

211001

2 (150179000 | Raman |24-6-2025 |%3,02,000.00[ 56 ll? 15,100.00
0006048 | Deep Kaur

Address: Utkarsh Small Finance Bank, Unit Nos. 201, 202,203. Upper Ground Floor &

Unit No 106 Lower Ground Floor, Trident Building - Plot No 10, Rana Pratap Marg,
Hazaratganj, PO - Hazaratganj, District - Lucknow, UttarPardesh, Pin 226001

3 (165379000 | Pradeep |14-10-2025 | ¥ 73,263.00 13.4 | % 5,000.00
0006054 Kumar
Sharma

Address: Utkarsh Small Finance Bank, Ground Floor, House No. 101, Ward No. 8, Near
Abhay Mandir, Dankinganj, Mirzapur, UP PIN-231001

Those desirous of participating in the auction will have to pay above required EMD
amount by 30/03/2026 ,11A.M. Bank reserves the right to withhold/cancel/postpone
orvary the terms and conditions of the auctions without any reasons thereof.
Sd/-
Manager
Utkarsh Small Finance Bank Ltd.

Date: 20-03-2026
Place: Uttar Pradesh

Date @ March 20, 2026

The Authorized Officer reserves the right to reject any or all the bids without furnishing ony further reasons.
For detailed terms and conditions of the sale, please visit hitps.hwwwicicibfc.com.

Deendaysl Antyodsys Ehawan/Paryavaran
Bhawan, CO0 Complex, Mew Delhd - 110003,
within Fourigen days from the date of publicaton

\ElﬂEE s Lucknomw.

Authornized Officer, *ICIC]I Home Finance Company Limited”
CIN Mumber:- UB5922WMH1999PLC120 106/

/7 . T
@ICICI Home Finance | ;)5 = oria Road, Andhert (East], Murbal . 400058 India

orparate Office: ICICI Home Finance Company Limited ICICI HFC Tower, ™

o this nptice, wiih 8 copy o the applcant company
at ils megislered cfice addmss mentioned below
458%, [ Block, Dean Deval Purl, Mand Gram
ashiram, Meerul Roead, Ghaziabad, UHar

Pragesh-A01 I3, For and an behal af

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LAXMI OIL AND VANASPATI PRIVATE LIMITED

Dperating In The Vanaspati Ol Manufacturing at District Kanpur, Uttar Pradesh
(Under sub-regulation {1) of regulation 364 of the Insolvency and Bankrupicy Board
of India [Insohvancy Resalution Process lor Gorporate Parsons) Regulations, 2016)

FEE}E‘I.I'AHT F'AHTIIFH I.AR:S
1, |MName of the corporate dedtor along | Laxmi 0l and Vanaspati Private Limited
with PAK & CINLLP Mo (CIN - U S14TUP2003PTCOZT424)
{PAN-RARCLITAZH)
704, Khan Chamber 7th Floar 147713, Cwil
Liras, Banpud, Utiar Pradesh, Indea, 208002
Rl#
Industrial Land & Khata na. 53, Gahta no. 97
Kham Chandragur near Umaran Dizba, Rania
Akbarpus, Kanpue, Utkar Pradesh, 209101,
Piat bearing No. 117283, Navesn Nagar,
Kanpar, Utiar Pradesh Constructed over
fraghiold plof no. 246, Block L, UP
[

2. |Address of the registered office

3. |URL of wabsite
4, |Defails of place whens majority of
fixed assets are located

il

Instaliad capachy of main
products/servicas
G, |Cuanbiy and valus of main
proiucts/servicas sold in las!
financial year
_ 7. |Mumber of amgloyaesworkman

8. [Further detais including last available
financial slaternants (with schadidas)
of twa years, lis1s of crediions ane
avahable at LIRL
B, |Eligibdy lor resalulan apalicants
urder section 25(21h) of the Cade Is
available at URL

o business activiny sinca 2008

Nl

Fiease write amail to

lami i@ Erupainsalvansy com 1o seak
further details asout the Corporate Daebior,

Please writs amizil o
laeml.oll@Eruprainsalwency.com o sesk
infarmation regarding alipiility for resolytion
applicants urefer saction 2521 of the Lode.
10-04-Hi26

Last date for recespt of expressian of
___|interast
11, |Date of igzue of the provisional kst of
prospactive resalidion agplicants

12 |Last date lor submEsgion of

20-04-2026

[25-04-F026

_____

13, |Date of issue of final llzt of
prospecties resalution applicants

05-05-2026

{4, |D#e of issue of Information
mamarandum, evaluation matrx and
request lar rasalutian plans
prospectisg resolution applicants

10-05-2026

Bronch Office: 1st Floor, Medical College road, Above ICICI Bank, Bosorotpur, Gorokhpur - 273004 DIGITAL VOYAGER PRIVATE LIMITED . . . . 153, [Last data for submession af 10-06-2026
Bronch Office; 302, 303, 304, 3rd Floor, Ebdeco Corporete Chamber L, TC 58Y, Vibhati Khond, Gomtinagor, Lucknow-226010 | |Place: Ghariabad sandsnp Kumar (Director} | | FESUIE O transactions with companies, associations or rESolullon plans
[See proviso to rule B(6)] Motice for sale of iImmovable assets e A1 ARG DAN: 1808206 . . . s s . . 16. |Procass amail id to subimi lamigikEtruprainsalvwaniy. com
E-Auction Sale Motice for Sale of Immovable Azsets under the Securitization ond Reconstruction of Financial individuals advertising in its newspapers or Publications. __{CHDaEsIOn ot AineE :
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (8] of the Security Interest We therefore recommend that readers make Lt Dfi_a'lsf af r_"':_‘!_“f'r!:“'_'”j‘“ 'f"v'h":" 5 NA
(Enforcement) Rules, 2002, necessary inquiries before sending any monies or DR S T
Motice is hereby given to the public in general and in particular 1o the Borrower(s) and Guarantor(s) that the . : ) . Rohit Sehgal
below described immovable property mortgoged/charged to the Secured Creditor, the Possession of which has enteri ng Into any ag reements with advertisers or Resaluticn Professional
been token by the Authorized Officer of ICIC] Home Finance Company Ltd,, will be sold on "As is where is", "As is otherwise actinag on an advertisement in anvy manner Regd. no.; IBBUPA-D01IP-POGSZE01 T-18/10953
whatis", and “Whatever there is”, as per the brief particulars given hereunder; whatsoever 9 y Eiaw ?E-M-EDZE: Regd. Add: A-84, i"'”l: w“‘.‘&f;ﬁrr i “G':m’:"m Eﬂfﬁ
| 51| Mome of Borroweris)/ Details of the Amount [Reserve| Date and | Dote & |One Day |[SARFAESI ) o T e e T =
Mo Co Borrowers/ Secured asset|s) Outsta-| Price | Timeof | Time of | Before Stoge
EﬂLmrmtqrg.f with Eﬂuwn nding Ehjl:mest Property | Auction |Auction
0l BITS, ENCUMmorances, O i
| Loan Account Mo. ifun:,.r DEpﬂSklltlnipEﬂnﬂn Fte é?ﬁ T ROSAHB [LUCKNOW DISTRICT] -
() (B) (] {2} (E} (F} 1<) (Hj L) 3ﬂﬂi . . - n uc Ion
| 1. |Ravishankor Gupta  |Property Situated in Rs. } ﬂF;im March April April PSymhnIic - . bth Floor, V-23, Vibhuti Khand, Gomti 4
(Bormower) Rompaoti  |Girdhor Ganj At Maujao | 805, 4724 30, 2026 (06, 2026 |04, 2026 | Possession U 3 2)
ECEE SRR § e iR Bankof Baroda sz cieowzos ez RTINS
QO M. {Iukca No 1 loppd e = 0 10500 P 0n. email; sariar dNKotbaroda.com
LHGORODOO1526 EEI'E!HU\-'EII Tehshil Sadar |13, 2026| 10,72, |03:00 PM |03:00 PM > : 1 = e i
LHGcmmumszﬁaﬂugilst GG W 1 Sale notice for Movable & Immovable properties "APPENDIX- IV-A [See proviso to Rule 6(2) & 8(6)]
U;:zf Fr?:d::i?z?ggm E-Auction Sale Notice for Sale of Movable & Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Iz [zq Ay Flawat ]Khum No 2692 Min And| R=. Rs. | March April April | Symbaiic Enfnn:_e nr:antbnf Ee:urityl:nterhegtnﬂ. 2002 readd_with pr-ul\rlsn of R l;:Iﬂ 6(2) & Huledﬂéﬁj ofthe Ee-:rl:llrit{l Inbtzrest 15Ernf-u:_u;v:arrﬂerlf.} SUE% 2002 ;
(Borrower) Suneeta | 2698 Min Situated At 27,15, |195.83. 30, 2026 | 06, 2026 |04 2076 |Possession otice is hereby given to the public in general an in particular t_|:=- the c:r_rDWErl,’E-} and Guarantor(s) thatt e low described movable & immovable
Devl (Co-Borrower) Barabanki Under Mogar | 9615 208" 111:00 aM|02:00 PM| Before property mortgaged/charged to the Secured Creditor, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured
Loan No Palika Parishad March q‘;ﬂ?ﬁ T To 105:00 PM Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is" basis for recovery of below mentioned account/s. The details of
::H tﬁ Eggggiigggg 'msﬂ'ggj;ﬁgﬂﬂ RN T [ASDEEM 102007 Borrower/siGuarantor/s! Secured Assets/s/Dues/Reserve Price/E-Auclion date & time, EMD and Bid increase Amount are mentioned below
e i s e s ey e S 87 R A 3 . Earnest Money Deposit (EMD) shall be paid online through i.e. NEFT/Transfer
The online auction will be conducted on website {URL Link-https:/BidDeal.in} of our ouction agency ValueTrust - .
Capital Services Private Limited. The Mortgagors! notice are given o last chance to pay the total dues with further {ﬁ.ﬂEI‘ EEHE!’EtiI’.‘!I’I of Challan from {hﬂpS.”hEEﬂkﬂEt.ﬂﬂl’l‘l] in bidders Global EMD Wallet.
interest till April 04, 2026 before 05:00 PM else these secured assets will be sold as per above schedule. gl MName & Address of the Description of the Immovable Property with | Total Dues |Date & Time Reserve Status of | Property
The Prospective Bidder(s) must submit the Eornest Money Deposit (EMD) RTGS/ Demand Draft (DD) (Refer borrower! Guarantors known encumbrances, if any of E- Price/EMD/ F':'55&55i.°'|" Inspection
Column E) ot ICIC] Home Finance Company Limited Bronch Office Address mentioned on top of the arficle on or Aucti Bid incroass Lg}‘lfﬂhﬂh: date & Time
before Aprii-04, 2026 before 04:00 PM, The Prospective Bidder(s) must also submit signed copy of Registration et Amount ysicall
Form & Bid Terms and Conditions form at ICIC] Home Finonce Compoany Limited Bronch Office Address mentioned z T
an top of the article on or before April 04, 2026 before 05:00 PM. Eamest Money Deposit Demand Draft (DD) &9 te of Auction: 06.04.2026, 2.00 PM to 6.00 PM I Last Date of EMD Submission: 05.04.2026, upto
sho |J1I:| hE ﬁ"DITI 0O Hnﬂunulized.“_:'rchlzduled Bonk il'lfl:l'l.l':ﬂ'l'ﬂf “ICICI Home Finance Com Pany Ltd. - Awuctio I'I'r.'ll:l:."ﬂtllE ot “ .! Bﬂ rrowe r_-s'rc D,En rroWwers: Mr_ AII .lhE pdﬂ a F'HFEE! Ur II'I'-ll'l'II:J"."'-:ll:ﬂE' pl‘ﬂpEFl}' 5”.“3';&[’ H51 nﬁimrzuzﬁ RS. 251anﬂmll' Phﬁmﬂ: Enlnalzﬂzﬁ
thehrclru:huﬁacendc_lreﬁs.mentlc.lnednnn top uflI_'LE urtu:!r.*. ) _ o m Sunil Kumar Chhabra S/o|a piot 3/5 Sector-3. Jankipuram Extension Yoiana.| 51,46,330.00 : M
s , at Plo . Janklp 5 jana, 02:00 PM fo (RF) fo
For any further clarificatiens with regards to inspection, terms and conditions of the cuction or submission of Minhamal Chhabra and Mrs. . ; as on :
tenders, kindly contact ICICI Home Finonce Company Limited on 9920807 300. = Hunny Chhabra Wio Mr. Sunil Lucknow-226021. Area: 75.00 Sq. Mir. Owner:| .o 5n0e | 06:00 PM | Rs. 2,57,000/- 05.04.2026
The Authorized Officer reserves the righttoreject any or all the bids without furnishing any further reasons. —— Kumar Chhabra Both Rlo Flat Mo Mrs, Hunny Chhabra Wic Mr. Sunil Kumar (inclusive of (with EMD between
For detailed terms and conditions of the sale, please visit https:hwwwiicicihfc.com/ “ 3, MNaaz Palace Bharat Nagar Chhabra. Bounded by:- East: Plot No. 3/6; West: Intt. upto unlmited Rs. 10,000/ 11:00 AM
Date: March 20, 2026 Authorized Officer, “ICICI Home Finance Company Limited”, Mohibullapur, Sitapur Road|Plot No. 304; North: Plot No. 3125 & 3/8; South: & 19.03.2026) + fextensions of (Bid Increase to 4:00 PM
\ Place: Gorakhpur, Barabanki CIN Number:- U5922MH1999PLC120106 — ] L nicknow-226021 mitr. wide road. %;;ther Gr:ﬂs:g. 10mineach)  Amount]
Encumbrances: Mol Known b beriy '
- = cxstses
Mrcil : AEEET RECGHSTRUCTIGH an PA.HY (IHDIA.) LTD- 2 |Borrowers/Co-Borrowers: Mis {Prupﬂ-rthr 1) Besidential Land & Building situated at Rs. 06.04.2026 | Rs: ?ﬂﬁ,ﬂﬂm- Flh}rgig:;aj 20.03.2026
i = 1+ CIN No,: U65999MH2002PLC134884 - Website: www.arcil.co.in h Mujeeb Traders (Prop. Mr.|Gata no. 1627 min area 0.0121 hect. and Gata no.| 1,18,30,580.00 |p2.00 PM to (RP) i
Reaistered Office: The Ruby, 10 Floor, 29 Senapati Bapal Marg, Dadar (West), Mumbai - 400028, Tel. Mo.: 022-66581300. — Mujeeb Khan) Add: 293/220(1627 min area 0.0080 Hect. at Vil Mohammad okl 06:00 PM | Rs. 72,500/ 05.04.2026
DEMAHD H'DTICE = Maohalla Badi Haat, FEI’QFII"IEI.THI'IE” MNagar, Pargana, Tehsil & Distt. Bahraich. Owner: 19.?3.?02‘1 [With ;EHD] botwean
= & Distt. Bahraich-27 1801 Mr. Noor Alam S/o Mr. Kadir Khan. Total Area:| (inclusive o - }
Whereas the Authonised Officer of Asset Reconstruction Company (India) Limited (2cting in capacity as Trustes for the below menticned i 202.13 sqg.mtr. or 217492 sqft. (morgaged InEI.Iuptn unlrﬁjlteﬂ £, 10,800 H-00 AN
Trusts) (hereinafter referred to as "ARCIL") s ncorperaled under the companies Act, 1856 and registered a5 an Asset Reconsiruction = Mr. Mujesb Khan Slo Mr. Sageer|, . . wio sale deed) Bounded By (as per sdle ;9 f‘tt]hi E?_:Eﬁ}t + [extensions of (Bid Increase to 4:00 PM
Company with the Reserve Bank of India of Securitization and Reconstruction of Financial assets and Enforcement of security infarest Khan Add: 293/220 Mohalla Badi oo 4 1): East: Plot of Mr. Laddan; West: House of ,,:uh ﬂreres_g?.ﬁ' 10 men each)l  Amount)
Act, 2002 (heresnafier referred o as "the SARFAES| Act") and whereas the Borrower(s)/ Co-Borrowsr(s)! Guarantor(s) as mentioned in = Haat, Pargana, Tehsil & Disltpge Nasru: North: 13 ft wide Kharanja road; South: E;:pinqgg
Column No, 2 of the below mentianed charl ablained loan from the Onginal Lenders and whereas ARCIL has acquired the financial Bahraich-271801 Agriculture land of Mr, Lallan, Bounded By (as per i
assets ralating ko the loan accounts mentioned herein below and whereas ARCIL being the secured creditor under the SARFAES] Act. = Guarantors: 1. Mr. Noor Alam S/o|sale deed 2): East: Plot of Noor Aalam; West:
And in exercise of powers conferred under saction 13(2) of the said Act read with Rule 2 of the secunity interest {Enforcement) Rules . Mr. Kadir Khan Rio Nagirpural House of Mr. Nasru; North: 5 ft wide Kharanja road;
2002, lssued demand nofice calling upon the Borrowes(s) | Co-Borrower(s) Guarantor(s) as mentioned herein balow, o repay the Bahraich, UP-271801, 2. Mr. Raju South: Agriculture land of Mr. Lallan. Bounded By
amount mentioned in the nofices with further interest thereon within 6. days from the date of notice, but the nofices could not be served h Sio Mushtag All Rio 11, Kale|l@s per site): East: Flot of Mr. Laddan, West:
upon some of them for vanous reasons. sl Marmu ki Maiar ke Pas. Mahalioura |House of Mr. Nasru; North: 10 ft wide Kharanja
S|  LAN.|Name of Original Lender | Demand Borrower(s) | Co-Borrower(s) | Total Outstanding in INR as —— Bahraich z?j1 a0l P | road: South: Auricuiture land of Mr. Lallan.
; PR g 3 = bl i (Property 2) Residential House siluated al Pramises Re. 15.05 000/
No. Motice ﬂal_e | Name of the Trust | Guarantor{s) per Demand Notice Date no, 306C Mohalla Bakshipura near Buggan Masjid : I:EFI
1 |LAN: HLZSBAHOGOOTRA3Y MriMrs RAJ KISHOR GUPTA ALIAS Rs. 19,11, 214)- = Pargana, Tehsil & Distt. Bahraich-271801. Area: 78 Rs. 1.50.5000
Original Lendar: M/s. Cholamandalam Invesimeant RAJ GUPTA as on Sg.mtr. Owner: Mr. Raju S/e Mustaak Al BT
and Finance Company Limited MiriMrs SUNEETA GUPTA 23-01-2026 [~ Bounded By: East: Land of Mukir; West: 8 ft wide s .
Date of Demand Notice: 27.01 2026 CF,Mm i RCC road: North: 10 ft wide RCC road thereafter Rs. 10,000/-
Name of the Trust ARCIL-TRUST-2026-013 w2 House of Hashim: South: House of Samiullah. (Bid Increase
Description of immovable Properties/Secured Assets: All that piece and parcel of Admeasuring House/Plot No. 236/215 Bl & = B Encumbrances: Not Known Amount)
coverad ares 537,35 0r 5q feet B4 58 sqr mir Situated !..'Iljil'la:lla Gutamahipura cify & Distt - Bahraich. And Bounded '3"-‘:: -East- = 0o o 4 |Borrower/Co-Borrower: (1) M/S|aAsset (1): Piamt and Machinery installed and Rs. 06.04.2026 | Rs. 10,60,000/- | Physical | 20.03.2026
R.-ES-1E 1[' [EE" E nch [;hﬂ'.lﬂ'n."'l. wﬁt 'Mﬂhﬁl'l Tllﬂhram Pﬁndll. H'ﬂl‘th:' 'Mﬂl‘ia'ﬁ Rﬂrn Prﬁl‘iﬂ.'ﬁh sl:H.Ilh' = F‘!I“l'it Elhul'ir"ﬂl'ld Hﬂ;.r:umﬂr _ H Eharat Huhbﬂr Induﬁ_uins Frn,p-_ situated at PIEH Nl:l. ?E E.iluE[Ed at Indu Slri-ﬂl EEIEtE' at 56‘19'5?['.{“] {leﬂ“ FM I.ﬂ ‘HP:' lﬂ
2 |LAN: L-!-.F'15F:NIZIIJIJIZIIE|]EJ:-5 MriMrs TAKSH RAJ SONI Rs. 16,41,086/(- “ (FR Mr. Rajeshwar Jaywantrao|\illage Para Khandoli, Tehsil Nawabganj, District 85 0n 06:00 PM | Rs. 1,06,000/- 05.04.2026
Original Lender: Mis. Cpu!amandﬂlam Invesiment MriMrs REENA SONI as on — Shinde, Address-Plot 78, DIC|Barabanki, U.P.- 225001 19.03.2026 (with (EMD) between
ond Fhrnco Congany Liiled MriNirs. PARSHURAM PARSHURAM 22-01-2026 —— I ndustrial Area Dewa Road,DetailsofMachineries: . (inclusive of | uniimited | Rs. 10000/ 11:00 AM
' Beirvg Mi x36" with H.P motor ar : v BT
Nameof theTrust ARCLTRUST2026088 | | | - — > Bk P 225001, wantrac|(2) Ming M 147436 (00 16.03.2098) + [2€1005 9 (Bid Increase to 4:00 PM
Description of Immovable Properties/Secured Assets: All thal piece and parcel of Araji No 580 Situated at Vikage - Bhataha Bl <t Shinde Sfo Sri Jaywant Ganpat|\>) Srarding machine High Speed Further Costs, | Amount)
Jangal Tappa - Atroha Pargana - Basti Pacchim , Tahsil - Harraiva Distt - Basti Uttar Pradesh | Admeasusing 13025 sgmir hect. i Rac Shinde Address: 7/2 (#4) Braiding Machine Cotton C type _ Charges and
And Bounded On: - East:- Sadak Soiety o Raitway Crossing. West: -Land of Suman Gupta. Morth: -Land of Ramesh Prasad, = — Lalhadh LucknswU P 228001 | =) Boblin Windor (6) Tencile Testing Machine EXPENSES
Sauth: - Land of Rarm Kadam. L albagh, Lucknow U.P 2 ! |{7) Dumble cutter & Testing Accessories
& ILAN: LAP2BAHO00 109255 Virlirs SANDEEP SANDEEP Re. 19.18.290" _ B Guarantor: Wahatabbul Ali sfo (8) Extruder Tools & Equipment
ﬂ'rig'izm Lﬁl‘lgﬂ".' Mis. Ehnlamandalam Investment MriMrs REKHA DEVI ason m:; Tfﬁqhi?,ﬁhwm::érﬁgirilﬂlzia: Asset (2): All the part and parcel of Factory Land Rs. 60,60,000/-
and Finance Company Limited 22-01-2026 -G and Building bearing Plot Mo 78, Area 7561.75 5 '
Date of Demand Notice: 2701 2026 Kanpur Road, Sarojani Nagar(pe iy cred gat InduEE:riaI Estate at over Khasra Ng .- S
Name of theTrust ARCIL.TRUST-2026003 | | Manas Nagar, Lucknow 226023 |1631 Kha, 1632Ka, 1738Kha, al vilage Para i v
Description of Immovable PropertiesiSecured Assets: Al thal piece and parcel of Admeasuring Residenlial PlatHouse Khandoli Tehsil Mawabgan] District Barabanki - __[EMD}
2]
Gata No 57 Area 00063 hect or 63.07 sqr mir Situated Vill - ltwa Tappa Pargana - Baasi , Pashchim Tahed itwa Distt - 225001 Owner: Bharat Rubber Industries Prop: Hlﬁ- 10,000/
Siddharthnagar Uttar Pradesh. And Bounded On; - East:- Sudha Devi aadi ka Jameen. West -Asirunnisha Aadi. North: -Chak Mr. Rajeshwar Jayantrao Shinde. Boundaries: (Bid Increase
Road. South; - Sana Ullah East: 9 mtr wide road, West: Boundary of Reliance Amount)
Maotice. is tharefore given o the Bemower|s) / Co-Borower(s) Guarantor(g), as mentioned hareln above, calling upon tham fo make Group, North: Shed No. D=5 & D-6) South:
payment of the total outstanding amount as shown herein above, against the respective LAN, within 60 days of peblication of this nolice. Boundary of Reliance Group.
::I;'Iﬁaﬁﬂ u”;‘-llurEHIE miake payment of the l?al uuﬁstanding Hrm:-unfl together with interest by he respective Bﬂrrﬂgﬂi] P:EETEEWFW“:SJ; Encumbrance: Not Known
uarantor|s), ARCIL shall be conslrained bo fake possession of fhe above described property urs. 13(4) for | Act. Furiher, Note: 1) Asset 1 (Plant and Machinery) can be sold exclusively or along with Asset 2 (factory land buildin
steps are also being taken for service of natice in other manners as prescribed under the Act and the rules made hereunder. You sre put E; Asset2 :Fautur:.r land and h:h;fding} will be sold only arl;"ter seIIIEg of asset 1 IF'{Iant a:':l:l mHGhiHEW}EE!I' along with asset 1
ko nodice that the said mortgage can be redeemed upon payment of the enfire amount due fogether with costs, charges and expenses (plant and machinery) together
incurred by ARCIL at any fime before the dale of publicalion of nolice for public auclion or private treaty for transfer by way of sale, az
detailad in Section 13{8) ofthe SARFAESI AL Mote:Motice for sub sfatutory 15 days sale nolice under Rule 6(2) & B{6} of the SARFAES! act.
Take nofe that in terms of 5.13(13] of the SARFAES! Act, you are hereby resirained from fransfering and'or dealing with the Secured Far detaed terms and conditions of the sale. pleasa refer ta the link provided in Bank of Baroda secured website | e, hitps-iwww.bankofbaroda.in/e-auction.hitm & .
Properiesinanymanner by way of sale, |ease or in any other manner. online auction portal: hitps:/fbaanknet.com. Also, prospective bidders may contact the autharised officer on Phone No.: 0522-6677687 and Mobile No. 9335946588 | SCAN HERE

Place: Utar Pradash
Drate: 30.03_2026

8dl-, Authorised Officer
Assel Reconstruction Company (India) Lid,, (In capacity as Trustee)

Date: 20.03.2026; Place Lucknow

| Authorised officer, Bank of Baroda
epaper.finc = :
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